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(b). the reasons of such violations
and for not taking any preventive
measures in time for such violations
as provided in the Statute?

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) and (b). There have been no deli-
berate violations by the State Govern-
ments of West Bangal and Bihar of
the Provisions of Section 18 of the
DVC Act in respect of construction of
therma] power stations and transmis-
sion lines inside the Damodar Valley
inasmuch as these have been executed
with the knowledge of the Damodar
Valley Corporation and after getting
the approval of the Government of
India. It was, however, presumed that
the State Governments would obtain
the formal permission of the D.V.C. in
this regard. The West Bengal State
Electricity Board has applied to the
DVC and obtained the Corporation’s
permission for installation of the
power station at  Santaldih. The
State Governments have been asked to
obtain similar permission from the
DVC in regard to their other installa-
tions in the Valley.

Konar Dam of D.V.C.

1546. Shri Mohammed Elias:
Dr. Ranen Sen:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is 3 fact that amount
sanctioned for the construction of
Konar Dam of the Damodar Valley
Coproration is lying idle due to non-
installation of a hydro-electric power
station at the Dam site;

(b) the reasons for not installing the
hydro-electric station at Konar Dam;

(¢) whether there is any proposal
to build a power station at Konar Dam
site under the Fourth Five Year Plan;
and

(d) if not, the reasons therefor?

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed): (a)
and (b). The Konar dam serves the
needs of flood control and also irriga-
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tion through the Durgapur Barrage.
The Konar reservoir also supplies co-
oling water to the Bokaro Thermal
Power Station. No Power Station was
built as it was considered that thermal
power would be cheaper than hydro-
power to be generated at Konar,

(c) and (d). The Damodar Valley
Corporation is exploring again the
possibility of evolving an economical
design of a 20 MW set for installation
at Konar. Investigations on this
behalf are in progress.
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